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IN THE CENTRAL ADMINISTRATIVE TRIBUNAl1 HYDERABAT) BENCH AT I-IYDERABAD 

O.A.NO. 	/ . /93 

Date of Order: 6/7-93 
tweefl: 

Diviiona1 F.ailway N€nager, (t13) 
South Central Railway, Secunderabad, 

Perrinnent t.!ay In--ctor (Con) 
S.C.Rly, Secunderabad. 
chief Signaj Inspector, 
Signal & Teleconniunication tpart.rnent, 
S.C.Rly, Secunderabad. 

applicants. 

and 

2. Presiding. Officer, Labour Court, 
Narayanaguda, A .rc Hyderabad. 

Respondents. 

Fr the ApplicantsL Mr.N.I:.Devraj, SC.f or Blys. 

For the Respondents: 

THE RON' BLE 14B. JUSTICE V. NEELAflU RAO : VICE CHAIRMAN 
AND 

THE HON 'BLE MIt.P.T.TIRUVENGADAM. FIEI'B3EL(AD!'ll'7) 
The Tribunal made the following Order:- 

Admit. The operation of the order dated 11-3-2 

in C.M.P.No. 	/27 /81l3rsuspenaed until further orders. 

Issue notice to the Respondents. 

post the case on 6.9.93. 

To 
The Divisional rcailway Manager (BG) S.C.Rly, Secunderabad. 
The Permanent 'icay'InSpector (Con) S.C.Rly. Stunderabad!  
The Chief Signal Inspector, Signal & TelecomunicatiOn 
Department, S.C.Rly, Secunderabad. 

The Presiding Officer, Labour Court, Narayanaguda, 1-lyderabad. 
One copy to 114r.N.R.tevraj, SC for Rlys. CAT.Hyd. 
One copy to Fir. 	•0 

One spare copy. 	 . 

Mid 

I 



U 

TYPED BY 	 ' COMPARED BY 

CHECID BY 	 APPROVED'.BY 

IN THE CETTRMJ ADcINISTRATIVE TRIBUNAL 
HYDERABAD BENCH AT. HYDERABAD 

/ 

THE HON'BLE MR.STICE_V-UFJ1.z22R? 	" 

THE HON'BLE N1j.A.B.GORTY ; MEMBER(AD) 

/$ 
THE HON'BLE NR .\. CHANDRASEKW.R REDLY 

MEHBER(J) 

hND 

THE HON'BLE MR.P.T.TIRUVENGADjM :M(A) 

Dated S 

ORER/JUDMTT 

Mti...  
-' 

O.A.NO. 	c1/ 

(w.p. • 	), 

and Interim directions 
issued 

All Ss4 è d 

Dispsed of with directions 

Dismi1ssed 

Disrnised as withdrawn 

Dismised for default. 

Rejec4dj Ordered 

No ordk as to costs. 
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